FORM G (Version-5)

INVITATION FOR EXPRESSION OF INTEREST FOR
PROGRESSIVE METERS PRIVATE LIMITED
OPERATING IN MANUFACTURE OF ELECTRIC METERS
AT JAIPUR AND DELHI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ [Progressive Meters Private Limited
CIN/ LLP No. CIN: U33111WB2013PTC197828
PAN: AAHCP4036H
2. | Address of the registered office Flat No. 2C, 2nd Floor, Urvashi
/Apartments, 3 Hungerford Street,
Kolkata-700017, West Bengal, India.
3. |URL of website https://bit.ly/3WKWB8W
4. | Details of place where majority of fixed assets are [Plot No- J-394,395, RIICO Industrial
located area, Sitapura, Near Chitarala Circle,
Jaipur, Rajasthan- 302022.
5. |Installed capacity of main products/ services Factory not in existence.
6. | Quantity and value of main products/ services [N/A
sold in last financial year
7. | Number of employees/ workmen INil
8. | Further details including last available financial [For details, please contact at:
statements (with schedules) of two years, lists of [progressivemeters.sipl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9. | Eligibility for resolution applicants under section [For details, please contact at:
25(2)(h) of the Code is available at: progressivemeters.sipl@gmail.com
10.| Last date for receipt of expression of interest 07/04/2023
11.|Date of issue of provisional list of prospective|17/04/2023
resolution applicants
12.|Last date for submission of objections to[22/04/2023
provisional list
13.{Process email id to submit EOI progressivemeters.sipl@gmail.com

Sd/-
Mr. Anup Kumar Singh
Resolution Professional

IBBI Regn No.:-IBBI/IPA-001/IP-P00153/2017-2018/10322
For Progressive Meters Private Limited- Under CIRP

Suite 1B,

Date —19/03/2023
Place — Kolkata

1** Floor, 22/28 A, Manoharpukur Road,
Deshopriya Park, Kolkata - 700029

:?«,. A2
ANUP KUMAR'SINGH

INSOLVENCY PROFESSIONAL
IP Registration No.- IBBI/IPA-001/IP-P00153/
2017-2018/10322 g



SUNDAY, MARCH 19, 2023

SALE NOTICE
AUTOMOTIVE COACHES AND COMPONENTS LIMITED (in llquldminn)
Reg. OfL: C1 & D6, SIPCOT Industrial Complex, Gummidipoondi
Thiruvaltar 601201, Tamilnadu,
E- Ructios

Sale of Assets under Insolvency tnd Bankruplcy Code, 2016

Date #nd Time ef Auction: Monday 3rd April 2023 #13 g to § pro
{With unlimited extension of 5 minutes each)

Description of Assels:
lmu Vebicles
TR

of Pappanku;
Cheagapatiy DI
AssetC: Frechod Land & Emlﬂlnv atPudecherny

BRAITHWAITE & CO. LIMITED
{A Government of Indla Undertaking)

(A MINIRATNA Category-l Company)
Ministry of Rallways

CIN : U74210WB1976GOI030798

5, Hide Road Kolka!a 700 043

oﬂwlnd (~ch. .:m invitod for En
sitant/Brokar/Advisory firm to provida broking / consultancy
es lor all our insurance requiremeants and to manage the
Insurance Portfollo of the Company and assist in various
insurance related matters at na cost to the Company (BCL),
for all Risk Insurance Policies of BCL.
Last date for submission of offers against above RFP Is 21 |
{Twenty-one) days from the date ublication (both days
inclusive). Intorested bidders may also download the RFP
:baite www.braithwaiteindia.com and
per RFP conditions,
All TCNs & Corrigendum ate., will be notified in our website |
www.braithwaiteindia.com only.

emant of Insurance

Sr. Mnnagnvv (Purchasc)_w

“Deep House™, 20d Floor Nala Road (Near Shiva Mandii)

Palna-§00004 Email: paln: inbomes.com, M: 7625079133,

@cani
Ph: 0612-2721046. CIN:LBS110KA198PLCO08699

Under Section 13(2) of "l‘n- Sef.llmiullon and Ruonstmctlen of Financial

tof AUTOMGTVE
120002075634,
]

tween 3,00 pm o

day 8 34

e 2023 by

wboul a3y iy VISO0S
10 Upon confirnation of sa'e s
pymest e alsor 30 Cays stal
ancaied ¢ the payme

t date of advertsaine
dders at b
i (+ 016333316
ESANTHANALAKSHMI. U:uullnl
Fegn o B3L00249 100831 201D 81

19032023

Assets and Enforcement of Securlly Interest Act, 2002 (No. 54 of 2002)"
To, 1) Mr.RampanlRay (Borrower) Sio Lale TezaLal Ray
Mohalla-Daudpur Bagicha PO+ PS - S, Danapm Paina-£01502
2) Mr. Bhikhar Ray (Co-Borrower) Slo Ramp:
ichalla-Daucpur ageha PO+ PS- Shanpur Danapur Paina-£01502
M Rajesh Kumar (Guatanto SioSnKishonRay
Alwardna, Bishunpur, Kasimchak, Danapur Cant, Patna-601503
Py Chandispatya Do (Guaunlnr] WiRampaoiRay,
Daudpur, Danapur-cum-Khagaul,
5 Hrs. i o Devi (Guarantor) Wit Ray. Daudpur, Dinapur-cur-khagaul,
Patna-801502
No.1&

WWW.FINANCIALEXPRESS.COM

anrex . SINTEX-BAPL LIMITED

Gil uwmnm.mmcs«
g

0 is hereby g
ulatcn 60 of the SEBI
v

gven pursuant 1o Section 91

somtod hy the consati

,.4

the Companies Act, 2013,
s and Disclosure Requrements)
ot Propel

s;\o;w\et' 17 re
iy Law Trunl v s rder
2} .gC h,:lr‘,?"!ﬂwd‘

[ AUCTION NOTICE FOR SALE
OF GOLD ORNAMENTS

qaaaa: (® UCO BANK

[AGowt. of India Undertaking)

Plschlm E-l Mlll

‘ To:
Suman Mai
/0 Blswanath Maity
Vill - Bhatpara Po- Jhakra, Paschim Medinipur Pin- 721254
Loan Account Ho - 2673061001020

On accourt of moneys fant and advancad by us 10 you a sum of Rs, One lakh Thirty S
Thousand Nine Hundrod elghty Eight and Twenty Two Paisa Only (Rs. 1,5,988.22/

‘ DearSieMadam,

o he puposa of datenmining the names of the Gedenure halders who e

together with Interest thereon at the rate of .00 per cent per month with monthly resis plus

y Charga dong expe
107 SUSpansen of tading and ceistng of non. converttie rebeeturny 1 owing fomypalous s o 8.03.2023.
i

Y an

rom he stock exd) arqaar.\rmr\CDaw istad Le. BSE

s dues, Wo herety

For SW\'ELBAPL LIITED
Sdie
Date: 17/03/2023

| within ftaan days from tho date theredf, lnlhr\g which please take notice lhal the article

id rafs

Yash Sheth

Place. Ahmedabad Company Secretary

oceeds, after

lent and advanced to you together with Intersst theroon shallbo sakd entirety al your sk an
mponwmry by public aucton on 10.04.2023 at Ghanarampur at 1.00 PM. The sald

1

| from:

Indian Bank
AJC Bose Road Branch

amange sufficent bidders al the said auction so
19, Park Strest, Kolkata - 700 016 articies,

sa.\e of attempled sale, shall be appropnated lowards our sad dues and If thereby any
| deficiency aher the application of the sale proceeds as above the same shall be recovered

fom you
You are hereby requestad o be present al the said auction, You may i your own inleres

bringing the said artcles

hal best prices are obtained for the said

sodar e
ey

mortgage of the followng asset belonging lo Mr, Rampanl Ray & Mr, Bhikhari Raj
alimongst you. An amaunt of R, 1607651 {Rupees Eleven Lakh Sy Thusang
in Homas Lid. as 0n 03.03.2023)

togetherwith future mweslat D‘e coniracted rate.
etails of the mortgaged asset
Mluz)Ch[lnwln‘ Khata No, 80 & 118, Tauzl No. 3059, Survey Plot No, 1737,
.- Manar, Thana NO-96, Patna- 801502,
(n'm-bound.nuomnmpmyarmund. 1Katha
North: Present purchaser RamPraveshRai - East: SriKedar Rai
ingh

outh : jitRai
iy BnunMleaniuringaun 19Dhur

Nor

Reqxs‘ered dt‘rmnd nmms s!ﬂ( toNos. 1 & 2 amongs! you under Section 13(2) Dln:’he
therefora,

SARAEI
f the ast b the said)

the terms of the sanction, ﬁ\e account is dzssl»ed asa Noﬂ Paﬂwmmg Asset on NPA]

only) 34 0n 73112022 s s s o
&ays fom s da's of 1
e

o of U
alorg wih PANY C:

Tel - 2229 8036 04573259 | Partcars statcestobesoks
Possession Notice | Moot
o bpmavablo prcperty |[ Wo] " omamens PurtyolGold ™ G, Gms.
[Under Rule-3{1) dStarny Interest (Er!munw] Rules, 2002] s Earmings 1aPes: 18t +70 376
% lodian Bank, AJG Bess Raad Bransh, | | Chain™ = 1Pe— [~ 18Ct" 850 8,50
o [TOTAL ISP 1330 122
| Dater 19.03202: Branch Ma
o | Place: Ghanarampur UCO Bank, Ghanarampur Branch (2673)
barrowes guaraniar; M's Supreme l C NLI&(Bmﬂe'
Chando Misdhiré Roas Koikata 1
Agarwal (Drecter) residence =
el VITATON FOR DXPRESSON OF MTEREs FOR
Agurwal GPERATING IN MANUFACTURE OF sm:mc METERS
:A:P'l'nhv el il e e 0020 N ‘l AP\JRANDDE
mar the rcton batg RS Adk {Rupaes Sodean Crors ity twe (n m), oo ,

Address of the ¢

3 [URL G webain
D

RICO 1
ar Critarata Circlo.

ﬁn,\l:‘ﬂn 302022
¢ morigagor is miso invited s the provisions of seion 13 of | [5 Faciory nol in austence
Gt of 20 becurie sssvts.
© WA
s
St Kavita 7_ [ Nirotiar of empioyeess vorkvion | Ni
Agaraal S [Furer et mcadng 1T | For

dutais,

4 I ALLAHABAD

i Stressed Asset Management Large (SAML)
m aa; 'ndlan Ba nk Kolkata Branch, 14, India Exchange Place, 15t Floor
Indlan Bank Building, Kolkata - 700 001

SALE OF INMOVABLE
PROPERTIES

E-mail : samikotkatad¥ indlanbank.co.in
Ph. No. : (033) 2231 1471

E-auction Sale Notica for Sale of Immavable Aesets under the Securitization.

and 0 prrtie
or, # Constructive Possession of whi

Az is where is”. "As is what is”

2 Berom DTS 0K FnCOt e &

i 10 50 Lrought 5 sults thro
S\, | 2) Name of Account / Borrower /
No. | Guarantor(s) & Morigagor(s)
|
| &) Name of the Branch

a) Wis. Kabesi Cashews. Cem»any
(Borrower

APPENDIX - IV - A [Sce Proviso to Rule 8(6}]

Act 2002 (ead with provisa to Rule B(6) of the Securit Interest (Enforcoment) Rutes, 2002.
» cskat i 1a Borrow(s) A
ich s baop b b i Aukrcepe OF

Whatosor thara fa” bach o, 11.04.2023 (For St. No. 1) & 28.042023 {For 51. No. 2) for recovry
¢ lodian Bank, SAML Branch Kolkata (Secured Creditar), {rom n becw awnt

L-UABIN IO B enbmuTed bekew
Dstalled Descriptian af Immovable Property

and Reconstruction of Financial Assots and Enforcemant of Security Intorest

s Praperty mortgaged /
Bank, SAMA Branch Kalkots (Secured

it Bomawer(s)

Secured Cradi

s a) Reserve Price.
Qutstanding Dues

b) EMD Amount
©) Bid Increment Amount
) Encumbrance on Property
Property
) Rs, 27,40 Lakhs (')
{Rupees Twenty
Trousands anty)
b)Rs. 274 Lacs
(Rupeos 2

nd & tactery | Rs. 1.43.77.202.00

SrlPranab Payra

i P n..m
W

Con
Purba M Pin~ 721433

3. We. Pijush Pyra (Guarantor !
Horzjagor
Sie,

yotindra Nuth Py )
1S - Con

vl . Mejos. RS

P.\v
Pt Msapor, P -721 433

Py Equtibly
buscing ! hioura- Pa o,
- Purba Medinig

Corta
b) Stressed Asset Managoment | Kh N 3
Large Branch Kofkata of 1507 Sat

.m-; with ro:
292 Sa.. and
o the name of St} Pra
66A32016

g ot Moz

w2a - Panvya, LR u.»;,

Pa
Neuza LR Oag Na. 471 baving arei
B b

round door 1744 S8
b Pyra. Deed No,

Propecty 3. Equatie ron v,-ou 79 ARes
-P:

t Purml!cd; r:m

1Sqft in srosbeodipe; P.pum
572014,

0. 311 of Maiza - Py, LR Dag

harving an arsa 14 & 07 Satak aiong wilhresidntal Rupees Two Lakhs Twenty Frve
buiding o0 the groiind 160 990 Sq f. in the nante by
of Pijush Pyra. Oned No, 612572014

Thotsanda only)
€} Rs. 10,000.00
(Rupees Thousand ¢
) IDIBSUASSTESSBIA
©) Not known to us.

further inenst, caaty,

nses theroon lrom
94,11 2021

Property 2«
) Rs.24.30 Lakhs ()
(Ropoes Twory Foor Lahs Thaty
Tnousand only)
b) Rs. 243 Lacs
wa Lakhs Forty Thea
vty only)
<) Rs. 10,000.00
(Rugees Ten Thousand cnty)
) 101B504557635856
©) Not known ta us

& Revsdental

1433, (R

ontlo

Property 3¢
sontal 3) Rs. 11.00 Lakhs ()
Magim, PS- {Rupees Eieven Lakns only)
NB’ ‘:;i‘“';’: BiRs. 110 Lacs
Rupess Ora Lakns fon Thousands

)
<) Rs. 10,000.09

(Rupeas Ten Thousand enly)
) IDIBSO455TE8585C

) Not known to us

Property 41
-.'R; 22:50 Lakhs (1
603 Twanty T Lakhs Fily only)
m Rs.2.2500 Lacs,

rd wwwnl
2. PS

<) Rs. 10,000.00
Fupess Ten Thousand only)
) 101B508557635850

) Nol knawn to us

a) 1. Wis. Jana Cashew Pracossing Enwprm (Bnrruvnvl
Prop. : Sri Subir Jana, V; Q.- Khaiza Bhanga,

oLt | Berigal, Pﬂl
¥ Lano, Koot - 700,008,
2 Sri 8ubie Jana (Propritor  Mortgagor  Guarantar
S0 Harachan Hamir Mahal, P.0. - Khaisa Bhanga, P$.
-Cu»«-,D\\I-Hn' pur WEB, Pin- 721452,
Guarantors / Mortyagors: 1. Smt. Pramila Jana,
Vlo, Haradhen Jooa
Z 81 Prable Jana, 56 Horedhin Juna

« raie Mahal PO, - Khafsa Bnarga

Dt P Mecin o, Wost Benga. P - 721 439
Guarantors : 1. Sl Ajoy Jana, S/o. Harachon Jaris

7214

BS -Contal

2 31 Bjoy Jana, S Hardnan
Both Natal PO.: Kaia Bharga P, - Conoi
Bt Purba ot Boaygal, P - 723 433

b) smuw Asset Management Liri' Branch Kolkata

undor Kalkata Municipat
Corporalon, Being Asscssse
NJ 11038176030

The Pragerty stonds m the
name of Mr. Subir Jans

R- 464,284,960 06

) Rs. 27,20,000.00 (")
(Rupess Twenty Seven Lac
sani caly)

b) Ra. 2,72,000.00
Two Thousans oolyj
c) s, 2500060

Fupses Twenty Fis
Thocaand onip)

L
in Ward No. 38

d) IDIB5043712411A

€} Not known to us.

(*) Sale Price should be above Reserve Price.

Date of Inspection : 18.03.2023 to 10.04.2023 (For SI. No. 1) & 19 03 2023 10 27.04.2023 (For SI. No. 2)
between 10,00 A.M. to 4.00

Date and Time of E-auction : Date : 11.04.2023 (For SI. No4 1] & 28.04.2023 (For Si. No. 2)

Time : 11.00 A.
Platform of E-auction Service Provider : hitps:
Bbgqr‘ Are 3cvisad 1o Wl the websita (www.mst uCtior

For Technical Assis
hoi desk. For Heqistraton va%is wih MSTGLI.

icacommerce.c

omiat
& Phease Call MSTC HELPOESK No. 033 23400020 / 23400021 / 23400022 ac

M. to 05.00 P.M.

/fwww.msicecommerce.com/auclionhome/ibapi

C LIt participate in on
i kne nombe: lakile i swrvion piov

rmomellonni of bt e-ucon sarvies provider NS
0 v
ot iapifi com.

Fy S prooarsy details and ghotograph of e prugery and suchon b
+ hieip 60 oumbior *18001825026° it 0114110 6131°
s s advised 1o use Propedy 1D Number mentioced above whi

NOTE : THIS IS ALSO A NOTICE TO THE BORROWER(S) / h AGOR(S) / GUARANTOR(S)

M0
hitps:baplin ard for clarfzaton related I this portal, pleasa

propery in fhe websits wath hitps /ibaplin and www.mstcecommence.com

2802.2023 a3 pr e NS Gudeines, You aro hereby called upon o pay he abovo sar| SChaAes) of e Years, s of
Irom 03.03.2023 n:u ND \XW‘ ¢ -——uvm. of r.a D’fx 0L
iro Gvadiie
action under SARFAESI Act lo enforce the aforesad secunty. Further, the attention of a North - £57 Crairabera] St Kavita 9. | Eflguiity Tor rasinn spy For detaia,
13oftheAct,n et|ReaN. South Agarmal w on 754251 of
s vadatle ot
i 0] Last date for recopt of expresoion | 70472023
$d——
Authorised Offlce; oliniaros
oAz
Can Fin Homes Ltd. A2
St Kavita A2iLast da'
i Agarual ohier nm"x i i
;" U" d d 3] Pros ‘hl“)wz‘"!E“I R e L S T X
¢ neanrg
Chandta Madhyv Road
s - AM:Knmlv
ion Professicnal
1881 Re nR) )nuL\FMO! W’ voo)amcw 2318116322
SALENOTICE FOR Si Altbueek Ofes bl ok For sive Matars Uiited - Under CIRP
Piacs : Koot i 150 o, EITA W
Oate 1932023 Desthopena Pack.

POSSESSION NOTICE
(For Immoreble Property)
Rute 8(1), Security Inferest

Central Bank of India
(A Government of India Undertaking)
Reqmr:l Office : Durgapur, Central Bank Bum.ng Wamea Bazar, Dis
T undersgned betng ¢
lotcoment of Security inter
undar sectien 1 'm of Sartaesi Act. 2002 reas w r- Rule 3 w
N

cheveg tslod v amounl, noles is
a'ghed has ko e Pasiession ?
Uncr Sotton 133161 id Act 2002 read i R 8

s

) wyerci
of the Security ntorest {Enforcomont)

WhIL ¢ s tuken frior e

He 4 fen
P i .u/-u‘ o hox
anber mivecbieinent

arad elow against their narme

ms} and Gun (%)
and iy deatngs with The propos
Delcw i i0re3ia thereon.
Tho Borrower’s and Guarantor's

& herutyy cautioned not o de.
of Contral Bank of India o1

the
o) mbotonos

" etcular ard Uy
il be subject b he

onfan is invited b the provisions of Socton 13 (8} cl the

na aval

1 tadlenm tha Securad Assals (Security Propertes).
St.|  Namse of Ac. Name of a) Date of Demand Notice Description of Property
No. | Borrower | Guarartor 4 3ranch | ) Dt ofPomadsion
e 2 per
Do tigtes
18 Mr Bhim Chandra Karmakar| a)30.12.2022 Property standing In the name of Mr. Bhim Chandra|
‘o. Late Digambar Karmakar | 1)14,03,2023 Karmakar, S/o. Lale Digambar Karmakar, House No. GN.

i 5,

Rakesh Sharma Avenue

Sector 20, Bdhannagar
P.S.-Now

Dist - Paschm Borawan

West Bengal, Pin -713212

105, Sec -26, Bidnannagar, Durgapur-T13212. Al na

ase Deed|
o1 176 0 2508 ipemn. Gopma\npur. J.L.No, -85,
Khatian Nos. 147, 151,163, Sector- 28, C. S. PlotNo. 219|
(Part), Layou Plot No. GN-10, Area- 5.01 Cottahs. Pin -
713212, P. S. - New Township, Touzi No. 1, Durgapur|
Muncipal Corp., Distrct - Paschim Burdwan. Property|

©)Rs.26,50,522.50
(Rupeas Twenty
Eight Lakh Fifty
Thousand Five
Hundred Twenty Twol
& Paiso Fifty Only)
along with interest

Bldhannagar Branch

thereon and other | Butted and Bounded By : North - ADDA Road al Seclor 2|
expenses Uil the date. (B) Bidhannagar, South - Layout Plat No. G-55 at Sector 2|
of recavery. (B) Bidhannagar, East - ADDA Park al Sector 2 (B}

Bidnannagar, West - ADDA Road al Sector 2 (B)|
Bidhannagar. (As per Dsed).

Date : 19.03,2023

Authorised Officor
Place : Durgapur

Central Bank of India

SVATANTRA MICRO HOUSING FINANCE CORPORATION LTD. +° P
Oftee 10 1. o 3 e, st IS, Oop. Cctenich ol Moz Road. Vi Pre (st vatantea

Whereas APPENDIX IV {See Rule 8 () POSSESSION NOTICE
the underaigned baing the Authorised Officer of the S 'v‘a'u"u Micro Houslng Fingnce Corps
undar tho Svcl.n( sation and l'lxuno al IL'. of Security nt

rution Lid (SMHFC)
<t Act, 2002 and
Secti 502, issueda
damand notica as mentoned bolow datod Caling tpon tra Bormomors n‘urhunm‘ o tbleato ropizy the amount
mentioned in the notice with interest receiptof
tie savd notco.

Tha borrowers having failed to repit the amgunt. notice is hevsby given to the barrawor? qurrantarimargager and

publicin g

undar Soction 13
merigagar in parbcuar and tha public i genara I hersy. ca
@ property witl

amount ag men! x-n

Tho borrower guara
property and any dealings with
Coparaion L1d (K
paymanl.

NGS NOt 1o dol with the.
/G0 ol the Suatanira Micio Housing Financa
Deiiw with futhor Intorest & 0xposes theron bt

Amount Description of

the property

1{Mr. Keshav Das Vaishnav
Mrz. Renu Vaishnay

Rs. 4.37,060 /- (Rupces
Fout Lakh Thirty Seven
Thousar Shdy anly)

Housa No. 300, Patwan Haika No. 54,
Part of Khawa No. 15000, Tehsite
Arang, At-Arang, Raipur, CG, 43441

07-11-2022
16032023

[Sea Regutation 15 150111601
DEBTS RECOVERY TR
KOLKATA {oRT 1)

¥
Case n». pyperens
Summons under satssecton (4] of section
19 of the Act, ruad with subsvle (24) of
rule S of tha Debt Recovery Tribunal
(Procedare) Rules. 1993,
£ Ho. 2438

NDUSIND BANK LIATED.

WS UMESH AGRO!

TECH

)

SLMESHACROTECH
15 NE. FORD, 825
AL

. Kekats,

0

CHANGRAGUPTA,

JBHASH CHANDRA CUPTA
QR OF W/S ‘HEsh

;ow:m‘* CFFICE AT 15 N.C.

HARKNAGAR KCLKATA, WES

SUMMONS
REAS. CAZIN022 was listsd ety
cing OfficeriRogistrar oa

is Hor'bie 7

bunalis gleased 1o

ietsecten s
ants are Seecind as

1) 1 show cause ity ity dars of e
w\,o‘v!ur‘nc’ a8

 oamise, exopt e o
ANsusions syl e el o

Rs. 564,615 /- (Rupees | Khashara No. 118728, PH. No. 29,
2|Mr, Bhaiya Ram Jaiawel | 07-12:2022|  Fiva Laan Sikly Four | RLC. Raigarh, Jagdev School Ke
Mre. Sushila Jaiswal 15-03-2023 ind Sx Hundred | Piche. Fatapara Juterril, Bajingali,

Mr. Umend Ram Jaiswal Ralgarh. CG, 495001

Rs.2,95,471 /- (Rupoos,
Two Laktt Ninty Five
Thousand Four Hundred
Savanty Ona oniy}
Rs. 3,89,805 /- (Rupees
Trree Lakn E!
Trousand Eight Huncred
Five only)

Flat No. 103, 02, CHB -Machewa
EWS Housing Board Colony,
Machowa, Distdct- Mahasamund,
Chhalusgam-JOJMS

07-12-2022

14-03-2023

3|Mrs. Sunita Chandrakar
Wr. Kaushal Kumar
|| Chandrakar

2

4|Mrs, Madhu Soni
Mr. Sunil Soni

09092022
14-03-2023

Rs. 3,190,239 / (P

§|Mrs. Urvashi Bal Pal
Mr. Jitendra Kumar Pal

o, 55,282 1 (Fbady
Four Lakh Fiity Six

8{Mrs. Nileema Sharma
Mr. Rejendra Kumar
Sharma, Mr. Saket
Sharma

ik 30070, Thba KL\raTl/k‘aT 3
Sector 2 Raiput, Onlnd : H'h
| Comaatigan w0 fs )

Eighty Twa :mw

SOk
Bate: 18.033523 Authorised Officer] | Date 18032023 oAy (Mu'm[mb&*hmum Oficar Asystat Rogatar
Place : K Indian Bank| | Prace : Ghballg For MICRO HOUSING FINANCE CORPORATION LIMITED ECONERY TRAUNAL- L KOLATA
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ULUBERIA MUNICIPALITY
TENDER NOTICE
“Notice Inviling e-Tender No.-*
WBMAD/UM/533/e-Tender/2022-23(2 nd Call), Dated:

WBMAD/UM/559/e-Tender/2022-23(2 nd Call), Dated:

(Construction of Cover slab Drain & Concrete Road under

are available in

Sd/- Execulive Officer
Uluberia Municipality
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Noida Zonal Office
oy Tower, 2* Floor, Phase-2, C Block,
Industrial Area. Sector 62, Noida,

N & e are
Bl Back of Maharashira

= Uttar Pradesh 201301
PRI-L\IISES REQUIRED ON RENT
14 inviies offe awners! POAR 0

Banse of Mahar
h permasan from LocaliCout. autror

Approx. CarpetArea of Premises
(800sq. - 1300 sq. ft) 1. Tilla Shahbazpur (U.P.}

Premises is required for shifting of our existing Tilla Shahbazpur (Loni,
Gnnlmbad) Branch. The proposed premises should be preferably at
ground fioor (with sufficient parking space) on fease real basis for|
cpening a branch along with ATM room with separate entrance. The
promizes should have adequate power load and provision of other
infrastructaral _requirements as per Bank's requiroments and|
spocifications. The promisos should be ready for possession of to be
roady within 10-15 days an per Bank's roquitement. Tha inforested
s/ persons should submit their offers on the Bank's prescribed
s of "Technical Bid" and “Commercial Bid" respectively in two,
separata sealed envelopes super-scibing “Technical Bid™ “Commerciall
Bid” respectively uplo 05.00 PM on 02.04.2023 in the office of Zonal|
Manager, Bank of Maharashtra, Noida Zonal Office Joy Tower, 2°!
Floor, Phase-2 C Block, Industrial Area, Sector 62, Noida, Uttar|
Pradesh 201301.These formats can be obtained in parscn from above
offica during office hours and also can be downloaded from 8ank's]
websita www.bankefmaharashtra.in under “Tender” section along with
this tender adverlist ment. The Bank reserves the right 1o cancalrejecd
any offor without. d.
ncompicte and dcrayoa Proposals wil not be considered, For furher]
0.in, 0120-2402661.

MANIBHAVNAM HOME FINANCE INDIA PRIVATE LINITED A Seiphmnan |

POSSESSION NOTICE [{Appendix IV) Rule 831
ed o Bhavnam wfu\m"th |\kl>\‘e< atted
A i ]

» N T Tt ety
iarcd in the notice (o Y uuz;us(r-.«yn-"mnnn,
ight Thovsand v-nu...i..am. Eight and Pais Five Onlp) 43 on 04-Apr-2022 o

i 3enest and ocher cha o s from the dare

23,48.258. y Theee Lakh Forty
Eight hesand Twa! Nuﬁdnd Fity ignt nd Pa Fros Dnlﬂ on e lpl‘-lﬂll noes,

WAIR the Spph
il

STRESSED ASSETS MANAGEMENT BRANCH, ZONAL BUSINESS OFFICE

BUILDING, FOUNTAIN CHOWK, CIVIL LINES, LUDHIANA, 141 001

OF E-AUCTION SALE NOTICE
Refer lo our e-Auction Sale Notice of M/s Josan Foods Pvt. Ltd.,
published in Financlal Express and Desh Sewak on 18.03.2023.
ich was to be held on 11.04.2023 has boen Withdrawn from|
this e-Auction Sale Notice. OFFICER]

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

SUNDAY, MARCH 19, 2023

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MDTHERS PRIDE EnUBAﬂON lllSTl‘llJTlﬂN PHIVATE LIMITED

sinrex,« SINTEX-BAPL LIMITED

IN: U251090J2007PLC5 1334

Nokce is harey given pu
Regulalon 60 of the SEBI {Listing Onligations and Disdasure Re
Regulatons, 2015 and resciuficn plan submitted by the consortum of Propel
Piastc Products Prvats Limited and Plasiauto Py i (erstwhie known
as Tubular Pipes Private Limited) (*Successhul RA'} in the corporats insolvency

e w.u Pennm) lkqumcm 2016
RELEVANT PARTICULARS

of 2 Cortoryte Dettot Mothers Pride Education
O PAY

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MOTHEHS PRlDE EIIUCATIQ'!‘ PEHSDNHA PNVATE LIMITED

keuptey
wmmmh tion Procass. mc«m Rw.m.m 2016

o)
RELEVANT PARTICULARS

1 P4 Corporate et Mothers Pride Education

2| Asdeers 1 e g

3[Rk otazbsia

Institution Private Limited wong Personna Private Limited
CiN: US0B03DL2012RTCI81TS CIN: Ug0302DL200SPTCII8233
177, West Puniabi Bagh 7 | Addhess o regsnosd chien F-33, Mackel PRE. 0-4, Kawhay Purant
Now Dol 10020, Lawrence Rosd, Laecrmark LSC it
Shepplng Complew, dvw Daihi - 110035,
BERES R sy wc ra:mm-
pride sdacalonparsany

| Deate of e whecs oty e
Fesets i3 b

aibys F
A irarchisen,

ool e i
3 Pron Educaton

resoiution precess of Sintex-BAPL Limied {the "Company’], as agps the

Honble Ahmadabad Banch of the Natonal Company Law Tribunal vide s order

datad March 17, 2023, the Company has $xed March 29, 2023 as the Record

Dats for the purpesa of delermining thy names of Hlo dabenture holdars whe: are

ex ; vl for suspension of trading aid deisting of non- convertbis debentures
)fremthe stock exchange ot which NCD are lisledie. BSE Limited.

For SINTEX-BAPL LIMITED

Yo Shotn

Dato; 17203/2023
Place: Ahmedabad Company Secretary
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%-700017,

*v'. w saw

- 39%, 505, 1RG0 Irduseal Aeea.
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Neey Prads. tcthers 7
¥

‘peovinion of
educalionsl seryices through
Frarchisees.

4 vt of min procisets!
i3t raal joar

pducationalsarvices
Franchisee

The Cempany s engaged in orevision of
thoush

0% o sriopes [ warvren Detais rok avaiable v o ke o G

ke o snpyees ke

‘Detaifs ot mu.u- 23 on date of CIRP

e Saonl

Dertails 3 acaltobie vith the RP can be

o Professional L
Methers D-m Emnm Insthution Private Li

imited
Email adre: jbefegmat.com

DATE :19.03.2023
PLACE : NEW DELHI

can be proc procured fro
Hitoy: -umu,mmnpu m/(.vwnnt‘n https.Ji ‘ery.ﬂmlm;ﬂsv InGrpimothe
rRa i e et n-pridi-tducation-persornagrvatesimted!
§ & e 3
r3-pride-education-nsdtution private Jivdedl rs-pride-education-sersonna-orvata-imited!
[ 3-64-2623 i 63-64.2023
11 | Date o lﬂmup.'h sonal i of 13.04.2023 " 13042023
st tesdin spoiiar
¥ earveren o abjpciony 18047023 18-04-2023
15 ] Process L & 1 soom? £CL motherspeptibe s 7 Nmm HRA Ibcoigmall com
Sd/- Sd-
133 Ram Agarwal Ram Agarwai
18BLIPA-CO2)P NDOAT'\ID(Q-ZOZD-’IZ?” 1BBLIPA-002/1P- NOO!N /2019202012777 |
{AFA Valia Bk 1710-2023) (AFA Valid 61 17-10.2023)

Interim Resctulian Profossional in the matter of
Mothars Prida Educstion Persanaa Privatu Limied
Ermad acdross: bedigmat com |

DATE .19.03.2023
PLACE : NEW DELHI

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

PRESIDIUM EDUCATION INSTITUTION PRIVATE LIMITED
(Undar Ragulabon 30A (1) of (ro Inschvency apd Bankrugicy
(insohvency Resoiution Process ar Corporate Perscns) Regulstons, 2018
RELEVANT PARTICULARS.

Presidium Educational
Institution Private le!led
CIN: U5C302012005PTC139237

7| Mrvess of e rogesd chicn F23 Uarket Pt 0.2, Keehay Puram
Lawrence Road, Landmark LSC Nk,

Shonping Compies, New Da - 10 035

3 [ URL el nebsa Hites Jinscvencyandbankrupley. n/CkEipres
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Loan Account)

Detalls of Proper
Name of the Borrowar

Address of Secured Assots

Account No.
02834011000333,
02617121000255,
0283101L00000014,
0263101800000014 and
028310RFO000008E
Borrower : NS Shiv Narlan
mm.m & Sons Put Lid, Clo
hot 5 B

va-| WG IL, FITL (Rostrcturo
{Ray matedal, SIP & Fins
book ded
Mo clrront 088015 of

EQM.Of !
13607728 ahare of total © kan
Khwat No.577. Kiatoni No.
Hdiilhin Vb of salo doed v salo doed 10,2237
v,,:,v“;’l::;m,"\ nocle) 3 Mt o 18 S o 1ot

aftne yar;2000-2001 &t tho time of »

s per Eant: Rasta
Cpon L and of Mnduu Paortwal

0 2% per jamabar
"Sunit| 41.05.02.1997 & 3331 dt.23,12.1996 s
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Na. 1121, th; W/ Jakhar Tradu

Guarantor :
Poriwal Slo Mr.
Periwal, Rio 1

Ao - | Boundaries as por Site
2. Mr. Jagst Pcrlwnl S/o Mr. Hnnnu Traders
R atton

o And Co

atthe time of saie deed
Fazilka (Punjab),

Duth: Shop Shii Om Porka
aou- darics an por Sity . Eas

& Doopak Kumar Sahi Kumar,

(Punjah) -

rRoad, Abohar
4. Mr. Udit
N-‘lmm Periwal & Sens HUF

ECQM of commerciol part of Shop No 1

1 {Pu 5. ML
Raghav Pariwal Sfo Mr. Vijay | Grain Marke? Atitar, Di
Boundaries as per Sit
o{ Roud, South: Shop No 15(P] of Gho

East: New

by 6. Mrs. Megha
Pueriwal Wio Mr. Suml|
Pnuwa! Ro H. Nu H 8

A of Ros:
11 Khasea No. 18347328 (11

~182118,fLal, ¢
Meenu
1

uth: Rajnder Pal.
Boundaries as per Site - Eust; Re
wal

fo¢ Road, Abohar

8. Mrs,
Kiran Periwal Wio Mr. Sunil |}
Pertwal, i‘l.nH No. 1121, 8t

antial proparty m;
B (

ko (Punjab).
reat, West: Manmon de)vanlm! Y.
Boundarios as per it -
Rajinderpal
dit. GECL TLIMYT FITL & WCTL
"!\ul) No. ZX‘: m(ununnu 20" % V

) 9.

mew\l Wio W, Viay Partwal
1121, St No 4
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152116, (Punjob

Puulml.)m Periwat
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Boundaries as per Site
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4 8) Lar
1501, Khatont Mo,
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RESERVE BANK OF INDIA

www.rbi.org.in

v IpaTe Gt miray - Gat vTak

| Redressal of complaints against entities regulated by RBI |

within a period of 30 days by the RE.

weekdays except national holidays.
Important Information

Reserve Bank - Integrated Ombudsman Scheme, 2021

Reserve Bank — Integrated Ombudsman Scheme, 2021 (RB-IOS; Scheme)
covers banks, non-banking financial companies, non-bank system participants
and Credit Information Companies (CICs)*.

The RB-I0S provides cost-free alternate grievance redress of customer
complaints involving deficiency in services rendered by the Regulated Entities
(REs) of RBI, if not resolved to the satisfaction of the customers or not replied

Receipt of complaint has been Centralised. Complaint against an RE can be
filed through one of the following modes:

Online - through the Complaint Management System (CMS) portal of RBI
on https://cms.rbi.org.in - File a complaint

Physical complaint (letter/post) in the form as specified in Annexure ‘A" in
the RB-l0S to “Centralised Receipt and Processing Centre, 4th Floor,
Reserve Bank of India, Sector-17, Central Vista, Chandigarh—160017"

For more information including names of entities covered under RB-10S,
please visit https://cms.rbi.org.in or contact on toll-free number — 14448
(8.00 am to 10.00 pm for Hindi and English) and (9:30 am to 5:15 pm for 10
other regional languages i.e., Assamese, Bengali, Gujarati, Kannada,
Malayalam, Marathi, Odia, Punjabi, Tamil and Telugu), available on all

1. Before lodging any complaint under the RB-10S, the complainant must
approach the concerned bank/NBFC/Payment System Participant/CIC
(together known as RE) with the grievance.

Ombudsman.

3. The complainant MUST indicat
contact number and emailinthe

(CEPCs)of RBI.

2. If the grievance is not redressed within 30 days or if complainant is not
satisfied with the reply glven by th

*Complaints received at RBI agEﬂ&QbVﬁNG&BR@FESSw
RB-IOS are redressed at the ConsBmestEdugation s ProtRRyan o5ls;
2017-2018/10322 ]

/she can approach the RBI-

name, address and present
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Pvt hospitals in Kota on
strike in protest against
Right to Health Bill

the praposed bill would gradis
PRESSTRUSTOFINDIA

A MARCH 18

IN PROTEST against the state
govemment's proposad Right to
Health Bill, around 300 private
hospitals. clinics and nursing

ally climinate private hospitals,
takeaway from doctors the right
to earn livelihood and dqm\«c
the publicfrom round-the-clock
medical and health tacility, said
Dr Kewal Krishan Dang of a pri-
vate hospital whowas present it
)

hamesink shut for
outdeor patients, emergency
services and fresh admissions on
Saturday.

The closure of private facilities
led toa40 percentriseinthe pa-
tient Toad in the government-
run MBS Hospital here.

The protestwill continue un-
til the government gives awrit-
tenassurance that the proposed
law will not be implemented,
said Dr Sanjay Jaiswal, the pres-
idencof the United Private Clinics
and Hospital Associationof Kota.

The pratesting doctors said

Res

The Rajasthan Right to
Health Bill seeks to
idents of the state the right to
avail free healthcare services
from hospitals, clinics and labo-
ratonies. This will ndude private
establishments as well.

Due to the strike by private
healtheare professionals, out-
doorand emergency services
wereaffected and there was no
tresh admissions. However, pa-
tient treat-

Millets can solve food security
crisis, curb lifestyle diseases: PM

ANONNADUTT
NEW DELHEL MARCH18

CITING EXAMPLES of India‘s lead
i making yoga a global phe-
nomenon and creating a global
platform for pushing solaren-
y, Prime Minister Narendra
Modion Saturday said that India
has similarly promoted millets

for global benefit
Speaking at the 'Global
Millets (Shree Annaj

Conference’, he said millet will
brngincometasmall farmers of
the country, solve issues of foud
security, curb lifestyle diseases,
and help in climate change re-
silience.

Maocdh aid the global brand-
ingof millets willhelp India’s 2.5
crore small and marginal farm-

erswhoare dependent onthese
crops. He said this is the first
rime after Independence that
the government has taken cog-
nisance of the issues of small
farmers atthis level, Besides dek
egates from countries such as
Maldives, Mauritius, Sri Laniza,
Sudan, Suriname, and the
Gambia, more than 75 lakp
farmers virtually joined the
event, held at the Indian
Agricultural Research [nstitute
inDelhi's Pusa. Acommemora-
tive stamp and cain was also
launched at the event

Modi said [ndia’s work to-
wards promoring millets since
2018 has led to an increase in
consumption in 120r somillets-
growing states — the cansump-
jon ed from2 kgor3 kg
per parson per month to 14 kg

per person permonth, He satd
more than 500 start-ups have
been set up for millet products.

5 injured as roof of under-construction shop collapses

Jaipur: Five labourers were in-
Jjuredwhenthe roof of anunder-
construction shop collapsed in
otwara area in Jaipur on
Saturday, police said.
The condition of one of the
labourers is stated to be wx-nmw.

Jhotwara Station House
Otticer(SHO) Ghanshyam Singh
said the accident occurred near
Pratap Daity on Niwaru Road
when the roof of the tirst floar
collapsed.

He said the roof collapsed

suddenly and five labourers
were trapped under the debris
They were rescued and rushe
to Sawai Man Singh Hospital
where the condition of one
labourer is critical, the SHO
said, PTI

Farmers'organisations and sef theysaid. Ashopis located

anatherwasbe-

help groupsare alsocoming for- a
ing constructed onthe first floor.

ward inthis direction, he said.

ment inthese hospitals were un-
alfected by the strike.

idents stage protest for

separate district in Sujangarh

PRESSTRUSTOFINDIA
JAIPUR, MARCH18

A DAY after Rajasthan Chief
Minister Ashok Gehlot an-
nounced the creation of new 19
dis some residents of
Sujangardt in Churu staged a
demonstration on Saturday to
demand a separate district,

longing to the Congress. Some
protestersalsodemonstrated out-
sidathe residence of the Congress’
Sujangarh MEA Manoj Kuinar.
Former Sujangarh Municipal
Council chairman  Babulal
Kuldeep said Gehlot should ful-
fil the years-old demand of
Sujangarh residents and carve
out a separate district for the

The protesting i
blocked a highway ta press for
their demand, The local market
inSujangarhwas also shut,

Among the protesters was
Tgbal Khan, a local counciller be-

the Budget in the Assembly on
leay. Gehlat announced the
creation of 19districtsand three
divisions, taking the respective
totals to 30 and 10.

2 dead, 5 missing after river current
sweeps them away in Karauli
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AKKALKOT MUNICIPAL COUNCIL,
AKKALKOT

e-Tender Notice No. 18 for 2022-2023
(Nagarotthan Abhiyan and Ma. Anna Bhau Sathe Nagari
Vasti Sudharana Schame)

No. 2025/ANPAWorks-11/Desk-1/IRRKaw-186, Date 17/03/2023

Sealed online e-Tenders for the Different
Development works (under Nagarolthan Abhiyan and Ma.
Annathau Satha Nagan Vasli Sudharana Schsme) are invited
by tha Chiel Cfficer Municipal Council ukhalkcl from

with
Pubilc Works Department in appropriata c':\N‘
Details can be wm.cd 'md ﬂo\'.nkndcd onlina directly from
the portal
hltps-llmnhnlenders gov.in from Du:r_- 2000372023 to
272023 at 4:00 p.m, The last date of Tender Submission
27/0372023 al 400 pm. The Prabid Meeting will be
nducted on dated 23/03/2023 at 3:00 p.m. in the Office of
Municipal Courcil Akkalkot

Racasived  tender will ba cpened on Dated
280372023 al 4:00 pm., if possbile in the presanca of
available contractors or their reprosentative Sd/-

- SACHIN PATIL, Chief Officer
Municipal Council, Akxatkot

POSSESSION NOTICE (Far Immovable proporty; u.-s)
x Appendix V read with Ral 8(1) of the Socurity Interast (Enforcoment] Rules, 2002)

F Version

INVITATION FOR EXPRESEION OF INTEREST FOR
SSIVE METERS PRIVATE Lit

OPERATING il MANUFACTURE OF emnalc Wereas

(e Roguaton AT} ¢
{inecheprcy sl o Pbessa or Cerernte

Parsors

-

P o ccrcas Auss o Err

hers covemed under sscion 13 read = R_a Sd v

02 30l 3 Calogigminbor
t Gotad

“in S
e 2

Kezhikade EVANT unncus
Lives CHsRat| [1. va Metors Private Limited
Zore 2 R0 e
AN: AAHCPA036H
- 2373048 | |2 Fiat No, 26, 2nd Flaoe, Unvashi Aonrtments,
ungertord Steat, Kokt 70017
4 st Bengal inca
4 3_|URL of weoare = VL-H,J‘VKW( W

5 RIICO mduviral Ara,

cpy b rrunene v

jmfwmm\'nn}h—wmﬁry&l?unrwaan;;lMg\I 2022 pus

2 cate ofreceictof e sad N

I 1‘?."‘3‘ et e taaroms 0 b pvic ¢
i sechon ) o

13l o Act i it Rukn 301 ¢
2% mnu‘natdk\mryﬂ #9020

e maiati oo se5.23 Co
NI vmu perod ot kel
rdy

r{nmn B, Saganed 6&1 nnm\ wm mmm o e I"!:«'! RS 430655143

|slADs.ﬂW"a

Koxpihosa | |3 [Detins o slace where maonty of | Piot Ho,
Pxed aasets are lorated ;'.n-u-n Nieor Chitersla Cree. <aipur,
2o 30w il Branch Offce : Lakherl, Dlstrict Bund] (Ray) ajasthen - 200022

X & = (2) of Focto ot (1) exiitance.

% LETTE0TN Ph to- 07438.261641, E-Uail - lakherZbankofbarada.com e gy ofman sy e Swieg
L A bot g o el o Rl ouna o0 Pt . 4. vy
Toperdx TV (Read wih R 5] & [Guaniity ard vaiis 51 AR A = 0 = .
iy and.y A (573 Ress, e 2 Mabyar
" POSSESSION NOTICE (For Immovable Propertyiies| pEic Asnvicks aald ln st 2 5 2 o p
wWherea i Toac é
G <Toarads undorthesacuntiztisnsea | |7 [Norbar of wmployeess womman [1e7 Bou bmm i Sech: O Py
mn:lsm.;:umm A v [& [Furtner deimia meluding nnl Tor comis. piaase corta

Kikchn,

St

Deut Wa La
1 St

£
pregre syivertsters. sp Lgins | con

Jaipur: Twa per Killed
and five others were missing on
Saturday after a group was
sweplaway by a strong water
current while crossing the
Chambal river on oot in Karauli
district, afficials said

Police said that 10 people
have been rescued out of the 17
belonging to two families of
Madhya Pradesh's Shivpuri dis-
trict who stepped into the river
thinking the water level was
shallow.

Tver
missing,
drowned.

Karauli Ristrict Collector
Ankit Kumar said that the 17
peaple from Madhya Pradesh
were going tothe Kaila Devi fair
and were swept away while
crossing the Chambal river.

“Of them. 10 people were
rescued safely,” he said, adding
thata search and rescue vpera-
tionisantofind the five missing
Pwvlt'

le five
and  were

feared
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Karauli Superintendant of
Police Narayan Togas said the
bodies of 2 man, identified as
Devkinandan, and a woman,

unpumrjagdlsh said that be-
sidesdeploying ateamof divers,
the help of local villagers and
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TATA CAPITAL HOUSING FINANCE LTD
Regd. Office: 11th Fioor, Tower A, Peninsula Business Park, Ganpatraa Kacam

TATA targ, Lowsr Paral, Mumbsi-406013. CIN No. UST130MH200EPLC157552
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According to officials, while
several cheques were cleared the
previous day, the cheques given
to eight winners hounced on
Foday.

Speaking to reporters after
the incident, Cultural Affairs
Minister Bimal Borasaid thatan
inquiry has been initiated into
the matterand that the incident
was because of a ‘delay on the
partofthe bank'.

Thewinners concemed have
been asked to deposit their

cheques againand bave beenas- |

sured that they will be cleared
this time,

Authorized Officer

ICICI Bank Limited /
IDFC FIRST Bank Limited
(Formerly known Capital First Lid)
CIN : LES119TN2014PLCOSTTS2
Registered Office: KRM Towers, Bth Fioor, Harrington Road,
Chatpet, Chennai- 600031, TEL: +31 44 4564 4000 | FAX: +91 44 4564 4022,
AUTHORIZED OFFICER ~ Sardeep Rathore CONTACT NUMBER -98377 o com
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PPENDIX- IV-A

Al
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

TATA CAPITAL FINANCIAL SERVICES LIMITED

v
TATA Reﬁgd, Office: 11th Floor, Tower A, Peninsula Business Park,

Description of Secursd AssetsImmovabla Proparties: Al that Prece A Pacels ¢f
Reste-u flat Vi'r\g ‘h F" First Fode, Biock - F, Buinep er Pt Ne. F-27.

Under Section 13 (2) of th

1. RAMESHWAR LAL JAT £:0 PURAN WAL JAT

2 PALL
T C-683, 800 4 595 NAVEEN VIHAR
SIKAR ROAD JAPUR-13(RAASTHAN}II201Y

of Socunity Intrvest Act
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immavatie s
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#,2002
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Offur ol IDFC HRSTBmhL!mllud will be scid on “As is where Is”, Al Is whatis", and “Whalever there is™ Dn1!0‘2021 fm

1, MRS,
PG G483, £5LOCK,LOHAMANE ROAD MACHOA, JAPUR-122013

DearSirbacam,

Ao R, 3,26 68, 142.43- (Rupees Twos Crore Twenly Six

suing wc 5~. Stuated 2t Vi ergobam Cty, Kawar Road
anpatrao Kadam Marg, Lower Parel, Mumbal-400013. ot iy 17. Boundaies of Nw 27 East: Piot No. 18,
DEMAND NOTICE - .VesthdéOFez\Nq‘w Plotho. 25, Sout PlotN> 28,
‘Assets and Enforcement of Security Interest Act, 2002 rm-] ead :ffs‘;: M Vishal ?:;:’f&fi:-‘@mm! Sever 15032023
wilh ol 3 of the Sty Iteest (Enforcement) Rles, 2002 (Rules®. [ | 05001 40
8682, |t
e . 975021 | Mrs Ao
ATC-E82A4 Boca LOHAMANCI ROADMACHDA,. JM*M('(KMSTN\\‘ 78 |Jaroi % 5 33982 ard a1
e w K TCHHF | (38 Co amound of Re. 1972860 1 (Rupeos Nawigen
IR L AW CHALAD! A, A0 037500 | Barowers) | Lakn Sevamty T Thousand Eqit Huncred
210063 Sty Oy} uncer Loan ccount K.
5478 TCHM HN0I0NESATE (e mivng 1 Rs.
(Rupees Trity Nine Lai Sty Kne,
Treusand Sy Threo Only),

Hordrn Forty T and Fory Trree aisa Only) 1 o1 20 Y 023 5 % 0 Tt Coil
273

Recavery of INR 5,17,085.35- AS ON 19,04 2021 1 IDFC FIRST Bank L Francl S fereed s TCFSL)
Tlns is th econd gaffe re FiatL I GmAROUL SAHEED BHABANARAN o 7

itec secong 'gl“ellr\x AUCTION STATUS

Resaria Price. INR 450,000/~ of

mnlrwtny happened when it L b oné O I S0 o

emerged that I\L\llid Aliin, who Eamest Mongy Depost Amaunt. INR 45,000 phmied 'm“:al ‘.m:':.hn Sl A2, 202 oo 3

was conterred with the best fe- Date of Submissan of BID/Deposit Eanest Monzy. | 12.04.2023 Up to 5.00 PR Secton 13 (2 ol B entorud AG o b n you

b " = Gscha ot GRs. Re.3 28 6314243 wit) el e it

nuleplayback singer award, was Data of Inspaction cf Property 06.04.2023 11.00 AM to 4.00 PM ,u“,,w «,,.,J,‘, o e TOFSY m,.,,,,m Vo ny of e s ek i

given the recognition for a song, {Date tAuctcn 13.04.2023 11,00 AM 10 1,00 PM i teanal e

she had not sung,

Afrin was a playback singer
in the {ilm 'Nijaanor Gaan'’ for
which the award was given, but
not the one that was displayed
on the stage whenshe collected
the award,

The Cultural Aflairs minister
later clarified that Afiin was the
genuine winnerand the lyrics
were  wrongly  displayed,
terming it as human error’,

Progery detols

ALL THAT PART AND PARCEL OF FLAT NO. 203, SECCND FLOOR,
BLOCK:A, AURIC CITY HOMES, JAISINGHPURA, JAPUR AND
MEASURING CARPET AREA 252.61 SQ FT 3 SUPER BUILTUP AREA
36504 SQFT BOUNDED AS: NORTH: OTHER'S LAND, SOUTH:
OTHER'S LAND, EAST: ROAD § MTRS, WEST: OTHER'S LAND.

For cebadeg torms and condtans ol the sze. plaasa refer 1o the liek provded in IDFC FIRST Bank webale 1o
/et frskeri aclkrterre EPROC.

|(§\1~\11Mpr y s el
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East PRI, West G0 3P LN PANBC SEE AS R, S PN C
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SiarRoad. Vachaca, Jepun Raasmas
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Flwds, Seuth ~ Satback area & Other preparty
FelNo 201

9559 | Lokesn
1198 | Kumawal
g6631

8 Roaz 6¢

15032023

17 e

| e Nonlar

GH

R A
mmmm ol Esmw&m‘%

53/



